
This Corrigendum to Public Announcement/Detailed Public Statement (‘Corrigendum’) is being issued by
Intensive Fiscal Services Private Limited (the ‘Manager to the Offer’) on behalf of Pradman Property
Consortium of India Private Limited (“Pradman”) & Preses Constructions Solutions Private Limited
(“Preses”) (the ‘Acquirers’) in respect of the Open Offer to the equity shareholders of Manvijay
Development Company Limited (the ‘Target Company’ or ‘MDCL’) pursuant to and in compliance with
Regulations 3(1) and 4 of the Securities and Exchange Board of India (Substantial Acquisition of Shares
and Takeovers) Regulations, 2011. This Corrigendum to PA/DPS is being issued pursuant to changes/
amendments advised by SEBI vide their letter no. CFD/DCR/SKS/27739/2012 dated December 12, 2012
and should be read in conjunction with the Public Announcement filed on September 10, 2012 (Monday)
and Detailed Public Statement (‘DPS’) appeared in The Financial Express (English-All Edition), Jansatta
(Hindi-All Edition) and The Dainik Statesman (Bengali-Kolkata Edition) on September 17, 2012 (Monday),
unless otherwise specified.

1) The Revised activity schedule of the Target Company is as follows:

Actual Revised
Revised Schedule of Activities

Date Day Date Day

Date of Public Announcement September 10, 2012 Monday September 10, 2012 Monday

September 17, 2012 Monday September 17, 2012 Monday

September 25, 2012 Tuesday September 25, 2012 Tuesday

October 10, 2012 Wednesday October 10, 2012 Wednesday

October 17, 2012 Wednesday December 12, 2012 Wednesday

October 19, 2012 Friday December 14, 2012 Friday

October 30, 2012 Tuesday December 21, 2012 Friday

October 31, 2012 Wednesday December 25, 2012 Tuesday

November 02, 2012 Friday December 26, 2012 Wednesday

November 05, 2012 Monday December 28, 2012 Friday

November 06, 2012 Tuesday December 31, 2012 Monday

November 21, 2012 Wednesday January 11, 2013 Friday

December 06, 2012 Thursday January 25, 2013 Friday

All the other terms and conditions remain unchanged.

The Acquirers and its directors accept full responsibility for the information contained in this Corrigendum
and also for the fulfillment of their obligations laid down in the Regulations.

A copy of this Corrigendum to PA/DPS will be available at SEBI website at http://www.sebi.gov.in.
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